05 Written Answers

. Wumact of lategrated Rural Development
Programme on ruraj poverty

1386. SHRIMATI KANAK MUKHER-
JEE: Will the Ministcr of AGRICUL-
TURE AND RURAL DEVRLOPMENT
be pleased (o state:

(a) what avg the details of the {mpact
of Integrated Rural Developinent  Pro-
gramme op the rural poverty in India:

(b) how many poor people have cros-
sed the poverty line during the period
frem 198¢ o 19835; and -

{c) how the data relating (o the decline
in the incidence of poverty been
. <compiled?
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THE MINWBTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR)}: (&) Under the Integrated Rural
Deveiopment Programme (IRDP;. against
a farget of assisting 15 million households
helow the poverty line in the VIth Plan.
upty Fanuvary, 1985, 1.54 milvon Fomilies
had already been assisted.
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The impast of the programme in terms
of lacrease in the income would be avail-
able when the evaluation report on [RDP,
undsi preparation by the Programme Eva-
fuatiom Orgsnisation  of the  Planaing
Corinission will be ouh

{5y and
worked out by the Plasning Commission

{¢y Poverty  estimates are
on the basis 5f the Nutional Sz_lmple Sur-
Ex-
pesditare. The estimates of persons living
beles the poverty line for 1979-80 were
warked out for the VIth Five Year Plan,
1977-78 for
which N.S.S. data were available aad cer-

ve, Lo oon household Consumer

using the distribution for

tain assumptions. The next year for which

housebold consumer expenditure - survey
data has been collected relates to 1983,

This data is being processed, The number
_of persons crosving the poverty line  in
1980—85 will be known ftheresfier,
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Prefecential treatment of direct roernits
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1387. PROF. C. LAKSHMANNA: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a} what is the number of direc? ca-
cruits inducted jinto different grades of
CIS singe itg inception, t, date, ang the re-
latives semiority assigned to cach of them
i the integrated service roaster, a5 per
the rules; s
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("3 whethey Government are  sware
that direct recruits into the JAG 1975
were denied the seniority due to  them
under these rules; and T e

{c) if so, whai steps Government mro.
¥os¢ to take to restore their senioiity?
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THE MINISTER OF STATE OF THE
MINISTRY  OF INFORMATION AND
BROADCASTING {SHRI V. N. GAD-

GiL): (a) The number of direct recruiis
appointed from time to lime in  various
grades of Central faformation Servic,

Group ‘A’ and Group “B’ till date is given
in the attached statement,  (See below)
Theip inter-se-seniority in the relevant
Srades, except in case of direct recruits
appointed to the Junior Administratives
Grade on the basis of the selection mzg:
by the Union Public Service Commission
in 1975 and thy direct recruits to Junjor
Scale who joined after 1931, was deter-
m'ined in accordance with provisions con-
tained in Ministry of Home Affairs O.M.
No. 9-11-35.RPS dr. the 22nd December,
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(b and () The inter-se-seniority of
direct recryitg appointed to JAG on
the basis of selection made by Union
Public Service Commission in 1975 was
determineq in accordance with an am-
ended provision in the C.I.S. Rules
notified in January, 1982, This am-
endment, inter-alia, provided that the



